
                             BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE,CHENNAI 

Original Application No. 80 of 2021(SZ) 

 

IN THE MATTER OF: 

Tribunal on its own motion SUO MOTU  

based on the News Item in TheTimes of India Newspaper, 

Coimbatore Edition dated 14thFebruary 2021, 

 “Stench from check dam makes life miserable”. 

       And 

The Principal Secretary to Govt, 

PWD, Chennai & Ors.                                                                                    ...Respondent(s)                   

                                                                 

                                                                 INDEX  

 
S.NO 

 
TITLE 

 
Pg.NO 

 
1. 

 
Report filed by 2nd Respondent 

 
1 

 
2. 

 
Report filed by 7th Respondent 

 
5 

 
3. 

Project Approval communication by Directorate of town panchayat and 
detailed description of sources of Fund and allocation 

 
9 

 
4. 

 
Solid waste Management plan 2022-2023 

 
14 

 
5. 

 
GO declaring Gudalur town panchayat as municipality 

 
31 

 
6. 

 
One page report by Commissioner Gudalur 

 
38 

 
7. 

 
Work Estimate Periyanakanpalayam Town Panchayat 

 
41 

 
8. 

Estimate & tender for Bio-remediation Techniques constructed in wetlands, 
Periyapallam 

 
49 

 
9. 

 
Photographic Annexures 

 
51 

 
10. 

MOU for Treatment of the Local Sludge & Septage at periyanakanpalayam 
Town Panchayat 

 
58 















































































































56



57



58



59



60



61



62



63



64



65



66



67



68



69



70



71



72



73



74



75



76



77



78



79



80



81



82



83



84



85



86



87



88



89



90



91



92



93



94



95



96



97



98



99



100



101



102



103



104



105



106



107



108



109



110



111




